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12.09 hrs.
STATEMENT RE. CERTAIN INFOR-

MATION GIVEN IN ANSWER TO 
STARRED QUESTION NO. 961 
REGARDING PROPOSAL TO BUY 
PLANES FROM SOVIET UNION 
FOR INDIAN AIRLINES.

SHRI SHYAMNANDAN MISHRA 
(8egusarat> : Mr. Speaker, Sir, Under Di-
rection 115,1 want to point out the incorrect 
and misleading statements in the replies 
of the Minister of Tourism and Civi! Avia-
tion on the 4th May, 1973 to Question No. 
961 and some of its supplementarics *

1. On the 4tfi of May, 1973, while rep-
lying to the Starred Question No. 961 by 
Shn B. S. Bhaura and Shri Sukhdeo Prasad 
Vcrma on the purchase of aircraft from the 
Soviet Union for the Indian Airhnes, the 
Mmistcr of Tourism and Civil Aviation, 
Dr. Karan Singh stated;

“Soviet teams have \isited New Delhi 
recently and discussed the operational 
and technical aspects of their TU-154 
and YAK-40 aircraft with 
Indian Airlmes. The fleet plan-
ning studies of Indian Airlines are 
still in progress and their proposals 
are expected next month.”

This is at variance with what appears 
to be the factual position.

I have with me the Indian Airlines Fifth 
Five Year Plan report—mind you it is 
the Fifth Five-Year Plan, not the approach 
to the Fifth Five-Year Plan—-which is a 
hard cover document dated the 15th March, 
1973. This document appears to be the 
final report as ;

(a) It commences with an acknowledge-
ment letter signed by the Chairman, 
Mr. N. P. Sen (Pages 1 and 2).

(b) The aircraft considered and proposed 
for purchase are dearly indicated 
(Page 62, Chapter D6, Para D ^-I 
and Appendix 10, Page S3).
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(c) The (inal FLEET MIX SOLUTIONS 
(Pa^ 68, Chapter D-9) on which the 
Government will have to take a 
decision are also proposed in the 
report. Selection Criteria (Page 72, 
Para D-11-1) states :
“The present study provides oine 

multiple obiective solutions for 
the fleet Mix of lA during the 
Fifth Five Year Plan. The vari-
ous parameters relevant for a 
selection have been quantified.**

This document would appear to be the 
final document and it is thii» document 
that will be presented next month. There 
are therefore, no fleet planning studies in 
progress within It^icm Airlines as claimed 
by the Minister.

2. The Minister ha.s not also told the 
truth when he said m reply to a supplemen-
tary' question by Shri R. S. Bhaura the fol-
lowing :—

'*As I said a numbci of aircraft are being 
considered, and the Soviet aircraft 
are among those."

Shn Bhaura had asked :
“Will the Hon Minister consider the 

greater suitability of the Soviet 
Aircraft which does not require conc-
rete or tar runway as against the 
Boeing/*

Only one Soviet aircraft is considered 
in the Indian Airlines report (PAGE 63 
PARA D-6-5 and APPENDIX 10. PAGE 
83) and this is the TU-154 which docs require 
a concrete runway as against the YAK-40 
which docs not. The YAK -^ has not even 
been mentioned in the I. A. Report.

3. Further, the Minister did not correctly 
state the position when he said in reply 
to a supplementary by Shn Bhagwat Jba 
Azad regarding definite prejudice in favour 
of BOEING that “To the best of my know~ 
ledge there is no question of prejudice."
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In the Indian Airlines report (Page 68 
Chapter D-9 FLEET MIX SOLUTIONS 
and page 83 Appendix 10) onfy Five types 
of aircraft have been considered for pur-
chase. These a rc :

BOEING 737 
TU-154 
MERCURE 
FOKK.tR F-28 
BAC-111

USA

USSR
FRENCH

DUTCH
B R ITISH

APPENDIX 9A 
APPENDIX !! 
APPENDIX 12 
APPENDIX I3A

81
Pages 84 to 97 

Pages 98,100,102,104 
Pages 107A. 107F

In all the NINL POSSIBIE FLEET 
MIX SOLUTIONS in the Indian Airlines 
report (page 72 para D-IM and page 69 
para D.9.5) on which the Governnient will 
have to make a decision. There is not one 
singte solution which does not propose the 
purchase of ADDITIONAL POFJNG 737.s. 
ThLi i teuriy enablhhes a ikfmite preiuMce in 

fm'our o f Boeiin; as claimed by Shri Bhaguat 
Jha Azad.

4. While replying to the same question 
by Shri Bhagwat Jhu A?ad the Hon. Minis-
ter Dr. Karan Singh said :

“ As I said in m> reply tv/o Russian Teams 
had l)een here recently and an Indian 
Airlines team is going to Moscow 
next week and v't arc giving very 
full and fair consideration to their 
nlane.”

This u again an incorrcct statement. 
In para H. 2 1 page 115 of their icport 
it seems that Indian Airlines have already 
made up their minds and condemned the 
purchase ofTU-154 as para H. 2. 1 having 
compared the TU-154 to the BOLING 
737 stales:

“A fleet mix of only TU-154 and our 
existing fleet, therefore, would not 
satisfy demand during the plan period.”

Chapter H. 1 Page 105 to 114 of the 
Indian Airlines report assess all the fman- 
cial implications between the five aircraft 
considered for purchase.

All the economic and technical compa-
risons between the TU-154, the BOEING 
737 and the MERCURE and all ihese 
comparisons and graphs show the BOEING 
737 to be the best solution; why has then 
the Indian Airlines sent a team to evaluate 
the Soviet TV-ISA when it appears to have 
already been evaluated on the basis of 
comparison with and assessment of other 
aircraft in the Indian Airlines.

S. T« a supplementary by Shri P. M. 
Sayecd as to whether the WIDE BODIED 
JETS were being considered and were 
under the study of Indian Airlines the 
Hon. Minister for Tourism and Civil Avia-
tion replied categoric'ally “YES”. The 
Hon. Minister informed the House that 
there were three so called WIDE BODY 
JETS. Two American and one European 
Airbus.

The Indian Airlines report (Chaptet 
H.3 SUMMARY OF C0NCI.US10NS 
Para H.3.4) clearly states: “Tlie fleet solu-
tions studied here do not take into account 
the possible mtroduction into service of the 
WIDE BODY aircraft.” The Indian Air-
lines report makes it clear elsewhere (Para 
D.6.7 page 64) that the reason for this 
is that the major American manufacturers 
(Lockhead, Douglas and Boeing) may be 
producing twin engine versions of their 
WIDE BODY AIRCRAFT.

So, these are incorrect and misleading 
statements which had been made by the 
Hon. Minister and they require clarification.

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH) : Sir, the document dated the 
15th March, 1973 referred to by the bon.
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[Dr Karan SmghJ 
Member, contaiiu the Fifth Five-Year Wan 
proposals of Indian Airlines, which are yet 
to be studied by the Ministry and the 
Planning Commission

SHKI SHYAMNANDAN MISHKA
It IS nowhere mentioned

DR KARAN SINGH It is only a pto< 
posal

SHRl BHAGWAT JHA A7AD It is not 
mentioned as to why should a proposal go 
jn for Boeing 747

DR KARAN SINGH li piovides a 
broad indication of the Coiporalions 
objectives during the next Plan period and 
deals With such divtisc inattLfsas the lc\el 
of investmcnr m aiitiaft and other proicxts 
Its Lontnbution to tht national Cconorov 
return on invcstimnt protitability, cm 
plovment potential industrial relations, wlI- 
tare schemes and foreign ixchange tarnings 
I  he dot.umt.nt aKo dtaî * uith alternative 
fleet mixes hut no parttLulai fleet mix has 
been spc<.ijiLaily rctomnitndtd 1 his is ob 
vtousiv therefore not a proposal loi the 
purchase of specitK aucialt intav.tateam 
Jrom Indiin Airhnes is right now in Mos 
tow to stiKh the d«. tails and ivitnoniics ol 
the Soviet n  and \  \K 4 0 au tra ir 
1 may add that the Chairman of the Coi 
porationis\uitiig Moscow m this connec 
tion It IS only aftei the team returns 
and Its information is studied and assessed 
by Indian ^ll lines that ‘he final rttommend 
ationn for purchase wil] be submitted by the 
Corporation to Go\j;innient This is 
expected next month and after that it will 
be for Government to take a final decision 
on the number and type of planes la  be 
purchased

As 1 have already mentioned, an Indian 
Airbnes team is m Moscovv studying details 
of both the TU'IM  and the YAK-40 The 
rU-lS4 has been included in the Plan docu-
ment, but 1 iiad suggested that the YAK-40

should also be thoroughly assessed, parti-
cularly in view of Its reported suitaWlity 
for shoit and sub-grade runways That 
was mv second addition

It must be borne in mind that the seven 
Boeing aircratt m the fleet of Indian Airlines 
have been in satisfactory and profitable 
operaUon foi over two years Indian Air-
hnes has invested not only in the planes but 
m a simulator, sizable stocks of spares and 
the training of pilots and engineers These 
aspects have e\identl> been kept in view by 
the Corporation on practical considerations* 
and there is no question of prejudice

As mentioned above, m» dcMsion has been 
taken and both the* Sovtet planes will rcceive 
lull and fan consideration 1 say this with 
full authoiity I am submitting that a 
stud) team is in Moscow Information lor 
T l J M IS not available 1 hou(,h the team 
had visited Moscow still mote informatum 
IS uquited And so the team has gone to 
Moscow The Chairman of the ( orpoia- 
tion vmII also be goint Aftei all the in 
formation is coilccicd a final pioposal will 
be made 1 have no idea as to what the 
tinal proptnal will bv.

SHRl SHYAMNANDAN MISHRA 
Bui all these studie were rejected

DR KARAN SlNCiH Bccausc the 
information was not adequate, it was to 
get the information that the team had t,one 
to Moscow

SHRl BHAGWAI JHA AZAD 
should the^ submit the proposal '*

^hy

DR KARAN SINGH Indian Airlines 
have given consideration to the introduction 
of widc-bodied Jets into their fleet and pro-
pose to continue these studies, so that if 
necessary suitable additional proposals 
tan be made to Government in due course

1 submit therefore that 1 have at no stage 
given any incorrect intormation to the 
House
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SHRI SH Y A M N A N D A N  M ISHRA  : 
W edem anda full-fledged discussion. There 
seems to  be a big scandal behind it  and  we 
should have some opportunity  to  clarify 
the po in ts.

SHRI JY OTIRM OY BOSU (D iam ond 
Harbour) : Sir, on a  point o f order, arising 
out o f w hat the M inister has said.

MR. SPEAKER : If you w ant to  say 
something, why do you use the poin t o f 
order?

SHRI BHAGW AT JH A  A ZAD (Bhag- 
alpur) : The Indian Airlines have m ade up 
their mind. I  thank the M inister for chang-
ing tha t. They are all wrong inform ation 
and even th is statem ent will require further 
clarification. How do they make these 
plans before hand? They all go in for
American 737-----{Interruptions). The
Indian A irlines is trying to  scuttlc the 
Indian fleet in favour of Americans; we 
protest against th i s . .

MR. SPEAKER : I f  you w ant to  discuss 
it, you give notice; do no t shout now.

SHRI JYOTIRM OY BOSU : Only the 
other day serious corruption charges were 
levelled against the lA C  officials in  the 
matter o f the purchase of the aircraft.

MR. SPEAKER : Order, please. We 
go to  the next item.

12.20 hrs.
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